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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI 1g

CORAM:

V. NALLASENAPATHY
M(,mber (Technical)

Application No.289 /IMAH) 12017

SHRI B,S.V- PRAKASH KUMAR
MEMBER (J)

SHRI V, NALI,ASENAPATHY
MEMBER (T)

Present:

ATTENDENCE-CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI.IY L.AW TRIBUNAL oN 29.09.20I7

NAME OFTHE pAR ES: M/s. Sahil Hospitality Limited

ON OF THE COMPANIES ACT: 73(4) of the Companies Act 1956

ORDER
Application No.289.415r3(4)/NCLT/MB/MAw2017

List this matter on 3.11.2017 for hearing.

sd/
B.S.V. PRAKASH KUMAR
Mernber (Judi.i.rl)

.. None present.
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